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[Shri H. Hanumanthappa]

for 6 p.m. Therefore, let us try to com-
plete this within one hour. The statements
were made yesterday. If we do not com-
plete it today, it won’t look nice.

SHRI V. NARAYANASAMY: We will
co-operate -with you_ Sir.

CLARIFICATIONS ON STATEMENT

BY MINISTER RE. BOMB EXPLO-

SION IN A MOSQUE IN RAI

LBAREILLY, UTTAR PRADESH ON
3RD AUGUST, 1992
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SHRI RAM GOPAL YADAYV: This
issue was Taised by me in the House, Mr.
Gauntam. :

AW (S g0 gTAAT) ¢
TG AT qATH & AT 98 TATS & AT |

Why do you question that?

SHRI SUBRAMANIAN SWAMY: He
has got a guilty conscience, -That is why
he is getting up.
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not repeated. Many, Members have asked
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THE  VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Put pointed ques-.
tions please.
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“A strict watch on the situatioy is

being kept by the semior officers,

and police is patrolling Rai Bareil-
ly city.”
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and police is petrolling Ral
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THE  VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): That is the ar-

rangement now.

SHRI PRAMOD MAHAJAN: You can
do so only if you think that there is a
connection between Rai Bareilly and Pili-
bhit incidents
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St dg fg Aitew (IHT M) ¢
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THE  VICE-CHAIRMAN (SHRI E
HANUMANTHAPPA): Please ignore th
inlerventions,

stwdt qm sfgw o g, SgT
d&n ¥ g, § qg JrAar Tigdr
f & @ oaet F aw @1 W
TreeTe fpam wan @ 787 fRar mam
2? @0 am, 5z & 5 . (swaEe)

IqawTeRS (T 0 FLATANT) ¢
FfEdr arg |

Wt gem afgr - wEEE A
FAAT! WL F oS-EE ¥ O
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SIS @91 WEY Agl & | AlhT a9
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E

SHRI N. GIRI PRASAD (Andhra Pra-
desh): Mr. Vice-Chairman, the Home
Minister’s statemeny on Rai Bareilly has
said that the First Information Report has
been lodged by the father of the deceas-
ed children. Have any persons been nam-
ed in the First Information. Report by the
father of the children and if so, have
they been arrested by the police? Has
the Central Government, through, its agen-
cies, gathered further information or new
information? These are the three poimts
on wheih 1 seek clarifications from the
hon. Minister. Also, 1 would like to know
whether the Central Governmeng is will-
ing to pay amother ex gratia amount, other
than what the State Government is giving
Even the other day, we passed some mo-
tiop here to set up some trust and other
things, In view of that, 1 would like to
know whether the Central Government is
prepared to make further ex gratia pay-
ment to them.
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THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA): Shri Jagmohan.
Absent Shri Shiv Pratap Mishra.
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SHRI M. M. JACOB: I have already
mentioned it in my statement that the
CID team has already reached there.
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fau 9gT w@w ® . (cwwum)

S S A
THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Whatever Mr.

Mahajan says, will not go on record.

(Interruptions) Now, the Minister,
SHRI SANGH PRIYA GAUTAM: *

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA) : Nothing is going
on record. (Interruptions) 1 am not going
to sit in judgment. (Interruptions) Mala-
vivaji, please sit down.

(Interruptions)

Will you please stop ?...(Interruptions)

..Mr. Yadav, please sit down. .. (inter-
ruptions). . . That is what I am requesting
the Hon. Members. .. (Interruptions) . ..
Mr. Raju, take only one minute.

SHRI J, S. RAJU (Tamil Nadu): Sir,
T woulg like to seek some clarifications
regarding to bomb explosion in Rai
Bareilly. Has the FIR spelled out any
suspect or any group responsible for the
bombh explosion? Has any request been
made or is it a sabotage donm2 by some
anti-social clements? What is found to be
the motive of the bomb explosion at a
mosque and what was the law and order
sitnation n the town prior to the bomb
explosion? Iz the bomb explosion for
creating a scare in the community put up
there? What is the nature of the bomb?
Docs it suggest native skill or any foreign
marking?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE
IN THE MINISTRY OF HOME AF-
FAIRS (SHRI M. M. JACOB): Sir, the
questions posed by the hon. Members are
more or less the same except some little
charnges and variations made here and
there. T have already mentioned in my
Statement that the U.P. Government has
given Rs. 20,000/- as an ex-gratia pay-
ment. That T have already mentioned in
my Statement.

*No¢ recorded,
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THE  VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA): They went more.

SHRI M. M. JACOB: One of our col-
league who is a Member of Parliament
from that conmstituency, Shrimati Sheila
Kaul, I am told, has visited the place and
| have got information that they were
ible to give some financial support to the
affected families. I am told, Rs. 5,000/-
was given by a welfare society, Rs.
40,000/- from the P.M’s, Relief Fund and
Rs. 10,000/- by an M.P. of the locality.
Besides that, there is no other relief or
financial assistance given,

Another question was raised about the
charge-sheet, whether anybody is arrested
as per the charge-sheet filed by the.

SHRI PRAMOD MAHAJAN: There
15 a difference between FIR and charge-
sheet.

SHRI SANGH PRIYA GAUTAM: . A
charge-sheet is filed after completion of
the inveestigation.

SHRI M. M. JACOB: Tt is based only
on the information given by the father of
the deceased. A case i; fileq under sec-
tions 147, 148, 149, 302, 153A. 295, 338;
427 and 504 of the IPC. buy the investi-
gation is going on. The CID has reached
there. At this stags it may nat be possi-
ble for me go say what exactly the na-
ture is

One question was asked aboug the loca-
tion of tte bomb, from where it was
found. One report of the U.P. Govern-
ment says that there is every possibility
that the bomb exploded under the
chabutra. And at the same time they have
reported that some people who came and
assembled there also said, “There is a
possibility of somebody throwing the bomb
from there in thar particular location.”
Since the matter is under investigation, I
can’t say anything more. The Government
report points not both the possibilities,
but from the manner in which the bomb
has exploded, it seems it must have been
from behind because the chabutra was
exploded and the children who were there,
reading or writing or whatever it is, were
blown off. These are the two children

[6 AUG. 1992 ]

in a Mosque in Rai
: Bareilly
who died and this is a very sorrowful
incident. Another girl, a 20-year old girl,
who was injured is out of danger. I am
told, she is all right. It is a communally
sensitive area. The UP Government also
knows that. Some of the Members were
also mentioning that it is a comimunally
sensitive area. In a communally sensitive
area the good part is that the police rea-
ches there early and try to pacify the
matter. At the moment there is ho pro-
bllem of law and order. Peace prevails
in that area put tension is also very much
prevalent. That is all T can say about the
actual scenario. I dorm’t want to take
much time for other aspects, like suspi-
cion, people of which community were
arrested, etc. According to the informa-
tion received nobody is arresteq as yet.
Nobody is arrested so far. I cannot say
that anybody is arrested today. T have
no information, I verified that till yester-
Jay nobeody was arrested. That is all I
can say about this particular incident of
Rai Bareilly which is a very condemable
Raj Bareilly which is a very condemnable
pened.

406

SHRI ANANT RAM JAISWAL.: Is.
there anybody’s name in the FIR?

SHRI M. M. JACOB: I connot say at
the. moment. (Interruptionsy.

THE  VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): He has not ssen
the FIR. How can he answer?

SHRI M. M. JACOB: I have the report
of the UP Government Nothing is availa-
ble there.
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SHRI M. M. JACOB: I wish the UP
+Goverrment had sent us more informa-
tion s; that we can furpish more 'nfor-

matior to you.
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SHRI M. M. JACOB: Mr, Shastri, 1
.did not want to go deeper into the inci-
&emt now because it will create some
.other tension unnecessarily. No communal
tension in the House is pecessary.
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of Govt. and other 40!
Business

&S HEH JTT IAFIA T 5 0 AMGY

SHR: M. M, JACCB: Explosions hs
taker ‘lace earlier, but the atmosph
mus; 1 ve bzen surcharged. M is ve
clear that the Ayodhya incident has cre:
ed tensivn in the State and in the cov
try. Theie are many fall-outs here. The
is nothing to be hidden about it. That
why I was keeping quiet about it. I nev
wanted to disclose that kind of atmo
phere because we have to somehow achier

peace in the locality,

Allocation of time for disposa] of Goven
men¢ and ofther Business

THE VICE-CHAIRMAN (SHRI I
HANUMANTHAPPA): T have to inforc
Members that the Business Advisory Com:
mittee at its meeting held today, the 6t
August, 1992, allotted time for Govern
ment Legislative and other Business a
follows:

Business
S

Time Allotted

1. Statutory Resolution seeking approval of the continuance in force of

1 Hour

the Proclamation issued on 2nd April, 1992 in relation to the Statc of

Nagaland.

2. Statutory Resolution seeking approval of the continuance in force of
the Proclamation issued on 18th July, 1990 in relation to the State of

Jammu and Kashmir.

2 Hrs.
(To be discussed
together)

3. Consideration and return of the Jammu and Kashmir Appropriation
(No. 2) Bill, 1992, after it is passed by the Lok Sabha.

4. Consideration and return of the following Bills, after they are passed

by the Lok Sabha:——

i(a) The Appropriation (Railways) No. 3 Bill, 1992.

((b) The Appropriation (Railways) No. 4 Bill, 1992

(¢) The Appropriation (No. 3) Bill, 1992.

(d) The Appropriation (No. 4) Bill, 1992.

5. Consideration and passing of the Foreign Exchange Conservation

2 Hrs.

(To be discussed
together)

3 Hirs.
J (To be discussed
together)

1 Hour

(Travel) Tax Abolition Bill, 1992, after it is passed by the Lok Sabha.




